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extension to Tori project has been completed and other projects are at different stages
of progress. Progress of projects depends on factors like land acquisition, forestry
clearances, law and order etc. which are beyond control of Railways, as such no
time-frame for completion can be given.

Non-payment of dues to Jharkhand

2694. SHRI DHIRAJ PRASAD SAHU: Will the Minister of RAILWAYS be
pleased to state:

(a) the total outstanding amount of Jharkhand against Railways, as on date, on
account of the expenses made by the State on Government Railway Police (GRP);

(b) the reasons for non-payment of the dues to Jharkhand so far; and
(¢c) by when the entire outstanding amount is likely to be paid by Railways?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI MANOJ
SINHA): (a) The total outstanding dues of Government Railway Police (GRP),
Jharkhand against Railways (South Eastern Railway) is ¥ 54.18 crore.

(b) Due to non submission of both original bills as well as audit certificates by
GRP authorities, payment could not be made by concerned Zonal Railway in favour
of GRP, Jharkhand.

(¢c) As per existing procedure, clearly admissible bills accompanied by audit
certificates are paid by the Railways after due internal checks.

Proposal to extend the route of Garib Rath upto Sitamarhi

$2695. DR. ANIL KUMAR SAHANI: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the route of train nmumber 12212/12211 Garib Rath between Anand
Vihar and Muzaffarpur is proposed to be further extended from Muzaffarpur upto
Sitamarhi;

(b) if so, the details thereof;,

(¢c) whether there is any proposal to increase the frequency of train No.
12212/12211 Garib Rath from once a week to four days in a week;

(d) if so, the details thereof, and

(¢) whether the Ministry has received any written communication from M.Ps.
in this regard, if so, the details thereof?

TOriginal notice of the question was received in Hindi.



